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_ BEFORE THE ADJUDICATING AUTHORITY _
; 'NATIONAL COMPANY LAW TRIBUNAL
I INDORE BENCH AT AHMEDABAD _
- counr1 o

(MP) CP(IB) 18 of 2019

---?-fCoram Hon’ble Mr. MADAN BHALCHANDRA GOSAVI, MEMBER (JUDICIAL)

| Dated thls the 2 t it:

Hon’ble Mr VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

B -'ATTENDANCE CUM-ORDER SHEET OF THE HEARING THROUGH VIDEO CONFERENCING BEFORE THE
- INDORE BENCH AT AHMEDABAD OF THE NATIONAL COMPANY LAW TRIBUNAL ON 25.06.2020

Nameof theCompahy: | | Vljay IVlarutl Saple

. V/s S
Shree Maheshwar Hydel Power Corporatton _' -
. R Ltd o

S - Section: i . Section 9 of Insolvency & Bankruptcy Code

ORDER

(Through v1deo conferencmg)

T Learned Counsel Mr Kunal Valshnav appeared for the Operatlonal Credrtor

- ‘We d1rect the Operat1onal Credrtor to serve notloe to the Corporate Debtor by

PR i fspeed post and by e—mall and ﬁle afﬁdav1t Wlthm two Weeks

Matter to appear for further con51derat10n on 23 07 2020

(VIRE D A KUMAR GUPTA) (MAD N B¢
. MEM TECHNICAL) - MEMI E -_JUDICIAL)
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